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w65 Popqn loid

(xi) GB.R. 808 %5&
June, 1976 togetber with an
expianatory memorsndum.

(xil) GSRB, 307(E) published in
Gazefte of India dated the 1ith
June, 1976 together with an
axplacatory memorandum.

(xiil) G.SR. 410(E) published in
Gazette of Indla dated the 17th
M._Im and G.SR. 463(E)

July, 1970 together with an
explanatory meu:dnnqm:

(xxil) GSR. 468(E) to GBR.
471(E) published in Gazette of
India dated the 23rd July, 1978
together with an  explanatory
memorandum

(xxiif) G.S.R. 480(E) published
In Gazette of India dated the 28th
July, 1976 together with amn
explanatory memorandum.

publithed in Gazette of India (xxiv) The Bill of Entry (Forms)
dated the 23rd July, 1978 to- Regulations, 1976, published 1in
gether with an explanatory memo- Notification No, 8.0, 518(E) in
randum, Gazette of India dated the lst

August 1076 together with an
explanatory memorandum.
[Placed in Library. See No. LT-
10088/176)

(7) A copy each of the tollowing
Notificaticns (Hindi end English
vertions) under sub-section (2) of
section 8 read with sub-section (3)
of secton 7 of the Customsg Tanff
Act, 1975:—

(1) G.S.R. 741(E) published in
Gazette of Indig dated the 2nd
August, 1976.

(il) GSR. T43(E)
Gazette of India
August, 1976.

(uuv) G.SR, 411(E) published 1n
‘Gazetite of India dateq the 17th
July, 1978 together with an
explanatory memorandum.

(xv) GSR. 898 published in
Clazette of India dated the 18th
June, 1976 together with an ex-
planatory mmemorandum.

(xvi) GS.R. 433(E) and 434(E)
published in Gazette of India
dated the 1st July, 19768 together
with an explanatory memoran-
dum.

published m
dateq the 2nd
{xvi) G.SR. 436(E) published

in Gazette of India dated the 1st

July, 1976 together with an (iii) G.S.R. 745(E) published in
explanatory memorandum, Gazette of India dated the 2nd
August, 1876.
{xwiii) S.0. 447(E) published in [Placed in Library. See No, LT-
Gazette of India dated the 1st 10089/786]
July, 1876 together with an Ra - (A ) R

explanatory memorandum.

(xix) G.S.R. 457(E) and 458(E)
published in Gazette of India
dated the 16th July, 1976 together
with an explanstory memorandum,

(xx) G.S.R, 1055 published in
Gazeite of India dated the 17th
July, 1076 together with an

memorandurm.

(xxi) GBR. 404(E published
in Gasetée of India dated the 32nd

1876

THE MINISTER OF ENERGY
(SHRI K. C. PANT): I beg to lay on
the Table a copy of the Radiation
Protection (Amendment) Rules, 1976
(Hindi and English versions) publish-
ed in Notification No. G.S.R. 756 in
Gazette of India dated the 28th May,
1976, under sub-section (4) of section
30 of the Atomic Energy Act, 1962

[Placed in Library. See No. LT-
10000/76).



